CUSTOMS, EXCISE AND SERVICE TAX APPELLATE TRIBUNAL

NO.26, HADDOWS ROAD, SHASTRI BHAVAN ANNEXE I FLOOR, CHENNAI-6

Cause List for: 10/09/10 (Friday)  
Coram: Ms. JYOTI BALASUNDARAM, Hon’ble Vice-President.

------------------------------------------------------------------------------------------------------------------------------------------------------------------

Sl.No     Application No
Appeal No
Appellant         

Respondent       
       Appellant 
             Respondent









     

    Representative
            Representative

------------------------------------------------------------------------------------------------------------------------------------------------------------------

SINGLE MEMBER (VICE PRESIDENT)
REGULAR MATTER 
1.

C/483/04
HIRA TRADERS

CC CHENNAI

A.K.JAYARAJ
2.

C/484/04
UNION TRADING CO.

CC CHENNAI

A.K.JAYARAJ
3.

S/235/08
AGSAR PAINTS


CCE MADURAI

ABDUL NAZEER





(P) LTD

4.

C/188/09
MMTC LTD


CC CHENNAI

5.

C/189/09
MMTC LTD


CC CHENNAI

6.

C/240/10
HCL TECHNOLOGIES

CC CHENNAI

P.SARAVANAN





LTD

7.

ST/280/10
ADWAITH LAKSHMI

CCE COIMBATORE
SREE GOPAL & CO




INDUSTRIES LTD



8.

ST/331/10
JAYAVARMA TEXTILES
CCE SALEM





PVT LTD
9.

ST/342/10
CCE CHENNAI


SUNDARAM BNP

P.C.ANAND








PARIBAS TRUSTEE








CO. LTD

ASSISTANT REGISTRAR










                   CESTAT CHENNAI



